GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO. 2432

TO BE ANSWERED ON THE 17" MARCH, 2021/ 26 PHALGUNA, 1942 (SAKA)
ASSISTANCE TO TAMIL NADU FOR DAMAGES DUE TO CYCLONES

2432. SHRI P. WILSON:

Will the Minister of Home Affairs be pleased to state:

(a) whether any survey has been made to find out the losses incurred
due to heavy rainfall in various parts of Tamil Nadu due to Cyclones
like Nivar and Puravi;

(b) if so, the details thereof;

(c) the details of the number of persons died, injured and missing along
with the extent of damage to property reported and the estimated
loss; and

(d) the details of the financial assistance rendered by the Union
Government to the State Government to meet the challenges posed
by excessive rains?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI NITYANAND RAl)

(a) to (c): The primary responsibility of disaster management rests with
the State Governments. The Central Government supplements the efforts
of the State Governments and provides requisite logistics and financial
support. For providing relief to the affected people in case of 12 notified
natural disasters, State Disaster Response Fund (SDRF) is placed at the
disposal of the State Governments including State Government of Tamil
Nadu. Additional financial assistance is extended from National Disaster
Response Fund (NDRF), as per the established procedure in case of
disaster of ‘severe nature’ which includes an assessment based on the

visit of an Inter-Ministerial Central Team (IMCT).
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Based on the memorandum submitted by the State Government of
Tamil Nadu and assessment of Inter-Ministerial Central Teams (IMCTs), the
details in respect of loss of human and cattle lives, damage of houses/huts,
cropped area and Fishermen’s boats and nets in the State of Tamil Nadu

are as under:-

Cyclone | Human | Houses/ huts | Cattle | Cropped area | Fishermen’s
lives damaged lost affected Boats & nets
lost (in lakh ha.) damaged

Nivar 6 4398 259 0.16 60 boats

Burevi 7 5509 719 2.00 29 boats

(d): In order to support the affected people of the State Government of
Tamil Nadu, the Central Government released both the installments of
Central Share of State Disaster Risk Management Fund (SDRMF) amounting
to Rs.1020.00 crore, in advance, for management of relief necessitated by
notified natural disasters including cyclone during 2020-21. Based on the
reports of IMCTs, the High Level Committee (HLC) has approved an amount
of Rs.286.91 Crore (Rs.63.14 crore for cyclone Nivar and Rs.223.77 crore

for cyclone Burevi) to the State Government of Tamil Nadu from NDRF.
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